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A6slracl of tne Proceedings o.ftne ~  of tne G01Jcrttor General of India, 
assembled for tne purpose of l11akmg La'IIJs and R-cgu/ati'ons "tlder t", 
ir01J;S;OIIS of th, Act 0/ ParHan,ent 24 & 2;5 Vic., cap. 67. 

The Council met at Viceregal Lodge, Simla, on Wednesday, the 7th September, 
. 1887. 

PRESENT: 

His Excellency the Viceroy and Governor General of India, K.P., G.C.B., 
G.C.M.G., G.M.S.I., G.M.I.E., P.C., presid';,g. 

His Excellency the Commander-in-Chief, Bart., R.A., v.c., G.C.B., G.C.I.E. 
The Hon'ble Sir T. C. Hope, K.C.S.I., C.I.E. 
The Hon'ble Lieutenant-Ger:ieral G. T. Chesney, R.E., C.B., C.S.I., C.I.E. 

The Hon'ble A. R. Scobie, g.C. 
The Hon'ble J. B. Peile, M.A., C.S.I. 
The Hon'ble J. ~  

The Hon'ble J. W. ~  C.S.I. 
The Hon'ble ~  G. Wace. 
The Hon'ble Nawab Nawazish Ali Khan, C.I.E. 

PUNJAB TENANCY BILL. 

The Hon'ble COLONEL WACE presented the Further Report of the Select 
Committee on the Bill to amend the Law relating to the Tenancy of Land in 
the Punjab. 

PUNJAB LAND-REVENUE BILL. 

The Hon'ble COLONEL WACK also presented the Further Report of the 

Select Committee on the Bill to amend and declare the Land-revenue Law 

of the Punjab. 

ALLAHABAD UNIVERSITY BILL. 

The Hon'ble MR. QUINTON asked for leave to postpone the presentation 
of the Report of the Select Committee on the Bill to establish a University at 

Allahabad. 

Leave was granted. 

The Council adjourned to Wednesday, the J -ttl. September, 1987. 

S. HARVEY JAMES, 

SIMLA; 1 
TIl, 81h September. r88,. 

OJ/g. Secrelary 10 lite Govl. tif bulia. 
Legislalive Dclartmmt. 




